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MUlI!lm Evacuee Waqf Properties 

J Shri A. K. Gopalan: 
21151. L ihri Imblehlbava: 

Will the Minister of Works, Hous-
iD~ aDd Supply be pleased to state: 

la) the number of Muslim evacuee 
waqf properties of a religious charac-
ter which have been held in the 
custody of Central or State Govern-
ments in various parts of India since 
1957; 

(b) whether Government haY" 
received representations from any 
quarters for the release of these places 
of prayers to the custody of local 
committees or organisation of the 
d('vo!l'('s; and 

Ie) if so. the al'lioll taken ill th.· 
matter? 

The Minister of Works, Housing ami 
Supply I Shrt Mehr Chand Khanna); 
(a) to Ie). About 20,000 Muslim waqf 
properties ,·"sted in the Custodians 
after partition on the migration of 
their Mutwallis to Pakistan. It was, 
however provided in the Evacuee 
Property Law that these properties 
would be released in favour of new 
Mutwallis by the Civil Courts. As, 
however. this procedure entailed some 
delay. the Central Government took 
powers in 1956 by amendment of the 
Evacuee Property Law to release 
these properties in favour of new 
Mutwallis. As a result of this 
measW'e, practically all the wakf 
properties have been released in favour 
of new Mutwallis or representative 
bodies like Sunni Majlis-i-Aukaf or 
Shia Majlis-i-Aukaf or State waqf 
Boards or Waqf Commissioners. Only 
about 30 cases are pending with the 
Central Government for decision 
because the character of propertie5-
whether they are 'wakf' or 'private' 
could not so far be determined. 

Raj~ir Holiday Home 

2654 f Shri K. N. Pande: 
. 1.. Shrl Mulchand DUbe: 

Will the Minister of Labour &lUI 
Employment be pleased to state: 

I a) how many workers have visited 
the Rajgir Holiday Home under Coal 
Mines Labour Welfare Scheme so far; 
,md 

Ib) what has been 
period of a workers 
Holiday Homp? 

the average' 
stay at the' 

The Minister of Labour In the' 
Ministry of Labour and Employment. 
(Shri Hathl): (a) 462 till the end of' 
April 1962. 

(b) :1 to 3 days. 
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